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| TEM NO. 12 COURT NO. 7 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C 26522/2016
(Arising out of inpugned final judgnent and order dated 31/05/2016
in SA  No. 519/ 2016 passed by t he Hi gh Court of Judi cature

Al | ahabad)

FAZROO AND ANR. Petitioner(s)
VERSUS

ALl JAN ( DECEASED) THR LRS. Respondent ( s)

(Wth interimrelief and office report)

Date : 15/11/2016 This petition was called on for hearing today.
CORAM :  HON&#39; BLE MR, JUSTI CE MADAN B. LOKUR

HON&#39; BLE MR, JUSTI CE ADARSH KUMAR GCEL

For Petitioner(s) M. Iftikhar Ahned, Adv.

Ms. N. Annapoor ani, Adv.

For Respondent (s) Dr. Shamsuddi n, Adv.

M. Roshan Chapagai n, Adv.

M. Satish Kumar, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
M. Sati sh Kumar , | ear ned counsel has put in appearance  on
behal f of all the respondents.
The respondents are accordi ngly deened to have been served.
List the matter after pleadings are conplete.
(Meenakshi Kohl i) (Jaswi nder Kaur)
Court Master Court Master

at



